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NAFED had appointed enquiry com-
mittees to enquire about certain alle-
gations of malpractices in the purchase,
processing and sale of .pulses and also
import of wet dates in which some Senior
Officers of the NAFED were allegedly
involved. It is reported that these
committees are yet to submit their report
to the Board of Directors of NAFED.

(b) Recently, on the recommendations
of the Penal Authority constituted by the
Government of India the Board of
Directors of NAFED have appointed a
Senior 1.A.S. Officer as its Managing
Director.  Streamlining of internal
administration is receiving the constant
attention of NAFED.
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Shortfall in production

2055. SHRi RAM NARESH KUSH-
AWAHA: Wil] the Minister of AGRI.
CULTURE be pleased to state:

(a) whether it is a fact that due to
shortfall 1, production from 133 million
tonnes in 1981.82 to 128 million tonnes
in 1982-83, there ig a likeli. hood of
increase in prices and a resort to imports
for the third consecutive year;

(b) if so, the causes for shortfall and
how Government propose to face the
situation; and

(c) whether the supply of poor quality
of seed and fertilisers to th« farmers is
one of the reasons?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARIF MOHD. KHAN): (a) In view of the
expected shortfall in production of
foodgrains, there may be some pressure
on prices. However, to keep a check on
prices and to build up buffer stock, an
import of 3.95 million tonnes o'f wheat
has been contracted from abroad during

1982-83. There is no proposal with the
Gov«m_



